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Shortfall in Production of Leather
Goods

4044. SHRI SITARAM KESRI: Will
the Minister of INDUSTRIAL DEVE-
LCPMENT, INTERNAL. TRADE
AND COMPANY AFFAIRS be
pleased to state:

(a) whether it ig a fact that there
has been a considerable shortfall in
the production of leather goods dur-
ing the last two years;

(b) if so, the
and

reasons therefor:

(c) the steps Government propose.

to take to give incentives to leather
industry to enable them to increase
their production?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI F. A. AHMED): (a) and (b).
As a large amount of production of
leather goods is in the small scale
sector the exact production figures
are not available. However footwear
production in the large scale sector
has been as follows:—

Year Million pairs
1966 16.9
1967 179
1968 18.2
(¢) (i) The export of raw hides is
banned.

(ii) The export of raw goat
sking is restricted and is
allowed on export quota.
The present export quota
is 20 per cent of the best
ygars exports during 1954—
58.

(iii) The import of raw hides
and skins and wattle ex-
tract/bark is allowed
under O.G.L.,
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(iv) Leather and leather goods
industries are included in
the list of Priority Indus-
tries and liberal import of
ra;v matcrials are permit-
ted.

(v) Under the registered ex-
porter policy raw materials
are allowed to be imported
against exports of leather-
and leather goods.

The units in the small scale
sector are being encouraged
to set up mechanised and
semi-mechanised units, The
National Small Industries
Corporation is supplying
machinery  under hire-
purchase system; technical
advice is being rendered by
the Small Scale Industries
Organisation, and financial
assistance is being given
by various financial institu-
tions,

(vi}

Bharat Barrel and Drum Mig. Com-
Pany (P.) Ltd.

4045. SHRI SITARAM KESRI: Will
the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be
pleased to refer to the reply given
to Unstarred Questicn No. 1251 on
the 29th July, 1969 and state:

(a) what is the licensed capacity
of the original plant of Bharat Barrel
and Drum Mfg. Company (Private)
Ltd., for 45 gallon barrels;

(b) whether it is a fact that Gov-
ernment while amending their In-
dustrial Licence dated 20th July
1960 had agreed to ailot raw material
to them on the Lasis of 3600 num-

bers of barrels per day on <single
shdft:
(c) if so. whether Government

have ever allotted raw materials to
them on the basis of 3600 number
of barrels per day on the single
shift; and

(d) if not, the reasons therefor”





